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STATUS REPORT AS PER THE ORDER DATED 30.07.2025 OF THE

HON'BLE NATIONAL GREE,N TRIBUNAL PRINCIPAL BENCII IN

OA No. 27012025

News Item titled ttContainers 
from sunken ship likely to clrift towards

Alappuzha, Kollam Coasts in 48 ltours: IIvCoN" appearing in The Hindu
dated 25.05.2025.

I, llby varghese, Aged 54 years son of late T.V varghese, residing at

Perumbavoor, working as the Senior Environmental Engineer, Kerala State

Pollution Control Board, Head Office, Pattom, Thiruvananthapuram, do hereby

solemnly affirm and state as follows:

l. I am the Senior Environmental Engineer, Kerala State Pollution Control

Board (hereinafter referred to as Board), Head Office, Thiruvananthapuram. I

am aware of the facts affirmed by me in this reporl. I am swearing that this is the

reporl based on the best of my knowledge, information and belief and the facts

revealed frotn the records. I am filing this report on behalf of the 1" r.rpondent,

as duly authorized.

2. It is respectfully submitted that, this report is filed in continuation to the

report filed on 23.07.2025, concerning the incident that occurred on 24't'May

2025, involving the sinking of the Liberian-flagged vessel MSC ELSA-3 in the

Arabian Sea, approximately 38 nautical miles southwest of Kochi.

Status of Damage Assessment

3. It is respectfully submitted that, as per Government order G.o. (Rt) No.

363l2025iDMD dated 30.05.2025 and G.O. (Rt) No. 62l2025lDMD dated

11.06.2025, the Government of Kerala authorised the Board to engage the

National Institute of Oceanography (NIO) to assess the environmental impact

and conduct a long - term study. Incompliance with these directions, from the

Cioverntnent, the Terms of Reference (ToR) were finalized and submitted to the
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National L-rstitr"rte of Oceanography (NIO) on 17.06.2025. A multi-disciplinary

expert technical committee constituted by the Kerala State Pollution Control

Board (KSPCB) reviewed tl-re proposal submitted by NIO. Accordingly, Work

Order dated 02.07.2025 was issued by the Board to tl're f)irector, CSIR-NIO, Ibr

conducting the environmental darnage assessment and long-term study to

evaluate the extent of environmental damage caused by the MSC ELSA-3

shipwreck incident. An agreement was subsequently signed between the Board

and NIO on 16.07.2025. A true copy of the agreement dated 16.07.2025,

between the []oard and NIO is produced herewith and marked as Annexure ltl
(qL

4. tt is respectfully- subrnitted that, a preliminary report has been submitted by

CSIR-NI0 based on the slrrvey conducted on board IrORV SAGAR
tlr st

SAMVADA fiorrr 25 July to 21 August, 2025 including the visual evidence of

oil slieks aud sonar image of capsized MSC ELSA.

'l'he flrdings in th* preliminary report are summarized below:

. Sc:arrning images from Sonar SIMRAD/SX90 identified Capsized Ship

ELSA-3 arrd containers

. fhe ELSA-3 shipwreck site was sarnpled as per OSPAR guidelines,

whereas large patch of oil film was observed on the surface; furlher, it

aligred with the waves towards coastal regions.

. The disintegration of Oil slick in to fragments under the action of heavy

lrlonsoonal winds and currents were noticed.

. Dead and deformed rnarine turtle was spotted at the shipwreck site.

. Intense coastal upwelling was observed along the southwest coast of

India, where traces of Arabian Sea High Saline Water masses were

noticed.
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' Off Kanyakumari stations experienced high winds (>20 knots) due to

the tunnelling of winds through the Gulf of Mannar/Palk Bay during

the break monsoon period.

' The water column of coastal stations T13, T12,Tll,Tg,and T5 was

more oxygen-depleted than other transects, indicating the influence of
ONIZ in the Southeastern Arabian Sea.

' The gelatinous plankton was abundant in the zooplankton nets frorn the

T7 (Kollarn) transect and northward

o Blooms of gelatinous plankton were observed in the coastal stations

(10m, 20m,,30m and 50m) of Kochi, Alappuzha, and Kollam during

the Bongo operation.

. Presence of I'loctiluca bloom and bioluminescence was observed fiom

the Kollam to Kozhikode belt.

o z\n extensive Aloctiluca bloom with discolouration of the upper surlace

waters was found at a coastal location (20 m) off Arthungal

A true copy of the preliminary report prepared by NIO is produced herewith and

marked as Annexure Rl (b).

5. It is respectfully submitted that, a letter was sent to the Senior principal

Scientist CSIR-NIO on 26.08.2025 requested to extent the environment damage

assessment study to cover the environmental issues such as oil spill or release of
any pollutants during the salvage operations. A true copy of the letter clated

26.08.2025 is produced herewith and marked as A4nexurgBl_G).

6. It is most respectfully submitted a letter has been issued to NIO to intimate

the expected completion date of the study. In response to this letter it has been

reported by NIO by letter dated 25.10,2025 that the analysis r,vork are in

1
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progress and detailed report based on the first phase field survey will be

submitted by 30.12.2025. The detailed report based on the first and second
phase field survey will be submitted by 30.05.2026. The detailed final report
based on all field surveys will be submitted by 30.07.2026. A true copy of the
letter dated 25.10.2025 is produced herewith and marked as Annexure Rl(d).

Guard

7' It is respectfully submitted that report on the samples collected by the Coast

Guard on 25th }/ray 2025 in connection with the MSC ELSA-3 shipwreck

incident has been obtained. A true copy of the report dated 12.09.2025 is

produced here with and marked as Annexure Rl(e). The Details are as follows:

Two deep-sea water samples (IDs 251330 and 251530) collected by Coast

Guard on May 25,2025, were analyzed lor pH, conductivity, heavy metals, ancl

petroleum hydrocarbons. Results showed pH and conductivity values consistent

with typical marine environments. TPH (Total petroleum Hydrocarbon)

concentration observed in sample ID: 251330 and sample ID: 251530 are

0.08mg/L and 0.055mg/L respectively which shows the presence of oil in
seawater.

PLASTIC NURDLES

8' lt is respectfully submitted that Plastic nurdles were particularly deposited on

beaches in Kollam and Thiruvananthapuram districts. The Kerala State Disaster

Management Authority (KSDMA) developed a beach clean-up protocol. 'fhe

salvaging company on behalf of the shipping company, along with volunteers

engaged by local self-governments (LSGs), carried out the clean-up under the

supelvision of various Govetnment Departrnents, including the Boarcl.

Ctrrnulative total weight of nurdles transported from Trivandrum to Kollam port
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is 329.019 metric tonnes and total weight of nurdles at Kollam port, including

those recoverecl from Kollam is 357.632 metric tons from 24'n Jun" 2025 to 9th

October 2025.

'l'he respondent Board is collecting sediment samples in a periodic manner and

ser-rt for analysis of heavy metals and micro plastics. The long term effbct of the

exposure of plastic nurdles in the marine environment could be ascertained only
when the analysis reporl is available and when the report of the NIO is available.

9. tt is most respectfully submitted that the short term and long environmental

and socio economic damages due to oil and other pollutants from the ship could

be evaluated only on submission of the final report by NIO. It is most

respectfully submitted that Board has taken all earnest efforts in delivering the

duties entrusted as per the Act and Rules in the wake of the possible

environmental damages and will continue to discharge its obligations to

minimize the pollution threat caused by the ship wreckage.

Status of preparation of Oil Spill Contingencv plan (OSCp)

10. lt is most respectfully submitted that, a Work Order dated 27 .06.2025 was

awarded to M/s Environ for preparing Oil Spill Contingency Plan (OSCp).

Consequently, an agreement was signed between the Board and M/s Environ

Software Pvt. Ltd on 14.01.2025. True copy of the agreement dated 14.01.2025

issr-red by the Board is produced herewith and marked as Annexure RI (fl.

I L lt is most respectfully submitted this respondent Board is observing the

progress o1'preparation of OSCP to be prepared by M/s Environ Software Pvt.

Ltd. First installment for the work was issued on 20.08.2025 and as per the

agreement the draft OSCP shall be subrnitted within 8 months from the daie of
signing of agreement.
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All the fbcts stated above are true to the best of my knowledge, information and

belief.

Dated this is the2lst day of October,2025.

For and on behalf of the Kerala State Pollution Control Board (1st Respondent)

tr /D
EBY VARGHESE Eby Vanfrdse :

senior Environmenlol Engineer Senior Environmental Engineer
Kerala State Pollution Control Board
Head Office - Thiruvananthapuram

639



 
 

BEFORE THE  HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

IN 

 

 

ORIGINAL APPLICATION No. 270 of 2025 

 

 

 Petitioner  :  Suo Motu  

 

 

                            Versus 

 

 

                         Respondent(s)      : Kerala State Pollution Control 

                                                                                 Board & Ors 

 

 

VOLUME-II 

 

 

 

 

INDEX 

 
 

Sl.No Contents Pages 

1 Annexure R1(a)- True copy of the agreement dated 

16.07.2025, issued by the Board to Board to the Director, 

CSIR-NIO. 

7 - 14 

2 Annexure  R1 (b) - True copy of the preliminary report 

submitted by CSIR-NIO  

15 - 46 

3 Annexure R1 (c) - True copy of the letter dated 26.08.2025, 

sent by the Board to the Senior Principal Scientist CSIR-

NIO. 

47 

4 Annexure R1 (d) - True copy of the letter dated 25.10.2025 

from NIO regarding the expected completion date of the 

study. 

48 - 51 

640



 
 

5 Annexure  R1 (e) - True copy of the report dated 12.09.2025 

on the samples collected by the Coast Guard on 25
th 

May 

2025 

52 - 55 

6 Annexure R1(f)- True copy of the agreement dated 

14.07.2025, issued by the Board to M/s Environ Software 

Private Ltd for preparing Oil Spill Contingency Plan (OSCP) 

56 - 65 

 

 

Dated this the 21
st
 day of October, 2025. 

 

 

 

Adv. Jogy Scaria 

 

 

 

ADDITIONAL STANDING COUNSEL FOR THE RESPONDENT 
 

 

 

641



7

642



8

643



9

644



10

645



11

646



12

647



13

648



14

649



15

650

CA 3
Annexure R1 (b)



16

651



17

652



18

653



19

654



20

655



21

656



22

657



23

658



24

659



25

660



26

661



27

662



28

663



29

664



30

665



31

666



32

667



33

668



34

669



35

670



36

671



37

672



38

673



39

674



40

675



41

676



42

677



43

678



44

679



45

680



46

681



47

682

CA 3
Annexure R1 (c)



48

683

CA 3
Annexure R1 (d)



49

684



50

685



51

686



52

687

CA 3
Annexure R1 (e)



53

688



54

689



55

690



56

691

CA 3
Annexure R1 (f)



57

692



58

693



59

694



60

695



61

696



62

697



63

698



64

699



65

700



VERIFICATION 

 

          I, Eby Varghese, aged 54 years son of late T.V Varghese, now working as the Senior 

Environmental Engineer, in Kerala State Pollution Control Board, Head Office, Pattom, 

Thiruvananthapuram, duly authorized to file this reply on behalf of the Kerala State Pollution 

Control Board do hereby verify on this, the 21
st
 day of October 2025, that all what is stated 

above is true and correct to the best of my knowledge, information and belief and is borne out 

from the records maintained in our office. 

 

 

Eby Varghese 

Senior Environmental Engineer  

Kerala State Pollution Control Board 

Head Office - Thiruvananthapuram  
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